

	[image: C:\Users\user\Desktop\pnj\Photo.jpg]

Name:   Praveen Narayan Jha
E-mail:  praveenjha1994@gmail.com
Address:  Rz, C-3/154A, Mahavir Enclave part-1, New Delhi-110045
                
Contact No: +91 7289810843, 9871299137
           
My objective is to build a robust career in the field of law and to serve the organization in its best interests by optimum use of legal skills and knowledge. Continuously striving for excellence and committed to learn and build new skills and expertise
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ACADEMIC  QUALIFICATION
	Class / Semester
	School / College
	Board / University
	Year
	
Percentage


	B. A LL.B (H)

	University School of Law and Legal Studies
	GGSIPU
	2012-2017
	66.11 %

	XII
	Modern International School
	New-Delhi
	2010-2011
	69.4 %

	X
	Modern International School
	New-Delhi
	2008-2009
	83.2 %


 INTERNSHIPS AND JOBS

· [bookmark: _GoBack]I have worked as a Junior Advocate in a reputed law firm named Legalmax for approximately six months after my enrollment.
· I have worked as an Intern with Delhi State Legal Service Authority in the month of June 2014. 
· I have worked as an Intern with Advocate Y.P. Singh (Advocate, Delhi High Court & Supreme Court of India.) who is also a former Vice- President, Dwarka Court Bar Association, in the month of July 2014.
· I have worked as an Intern with Advocate Vinay K. Sharma & Associates (Advocate Dwarka District Court and High Court of India, Chamber no. 650, Lawyer’s Chambers, Dwarka Courts Complex).
· I have worked as an Intern with Advocate-on-record Neeraj Shekhar, Supreme Court of India from February 2017 to April 2017.
· I have worked with various Ngo’s like ‘Sanitation and Environment Protection Organization’ for the purpose of promoting awareness regarding sanitation and preservation of the environment.
· I have also worked with the ‘International Human Rights Organization’, which is affiliated to the United Nations and International Bar Association. 
· Worked with Vikkalp Law Society (NGO) in the year 2012-2013.
·  I underwent Para Legal Training organized by Delhi State Legal Services Authority.

AREAS OF INTEREST

· Criminal law
· Constitutional law
· Civil Law
· Public International Law
· Private International Law
· Tax law
· Family law

RESEARCH PAPERS AND PUBLICATIONS

· I have presented a research paper titled “Definition of Human Trafficking” in the ‘International Conference on Human Trafficking: A Socio-Legal Facet of The Modern World’ organized by Amity University, Noida.

        STRENGTHS

· Commitment towards the Goal.
· Adaptable to changing circumstances.
· Able to work effectively as a part of a team and also motivate others. 
· Leadership qualities 
· Creativity
· ‘Out of the Box’ approach.
· Fast learner
· Highly dependable
· Excellent attention to details

	My major strength lies in dealing with the “Problems as an opportunity to push the Limits”.


OTHER SKILLS 

· Microsoft Office Word
· Microsoft Office Excel
· Microsoft PowerPoint
· Lexis Nexis
· Manupatra
· WestLaw

    SEMINARS AND CONFERENCES 
· I had also cleared OICL AO (LAW) Preliminary exams, but could not qualify any furthers.
· I have participated in the Mediation workshop, organized by the Legal Aid Centre, University School of Law and Legal Studies, in association with Saket Court Mediation Centre, New Delhi on 15th October 2015.
· I have participated in a lecture by Dr. Subramanian Swamy organized by University School of Law and Legal Studies, GGSIPU.
· I have participated in a seminar on “women empowerment” by Bhabri Devi and Kavita Srivastava organized by University School of Law and Legal Studies, GGSIPU.
· I have participated in a seminar on “Are you on the Right Path.” by Mr. S. S. Rathi, organized by University School of Law and Legal Studies, GGSIPU.
· I have done Para legal volunteer’s training organized by D.S.L.S.A.
· Attended Seminar Chaired by Mr. Rattan K. Singh, Director CIarb (UK) - Indian Chapter on Basic Postulates of Arbitration and Conciliation in India and a brief understanding of the Arbitration and Conciliation Act, 1996, organized by Placement Cell, University School of Law and Legal Studies on 25th October 2012.
· Attended National Conference on Global nuclear disarmament organized at Vigyan Bhawan on 21 August 2012.
· Attended Seminar Chaired by Prof. Raymond Nimmer, Dean, School of Law, Houston University, USA on Intellectual Property Rights organized by University School of Law and Legal Studies, GGSIPU on 13th March 2013. 

      HOBBIES AND INTERESTS
I am a chess lover. I like to play cricket and badminton. Reading non-fiction books and research work occupies most of my time. I have a deep interest in psychology.

PERSONAL INFORMATION
I am an Advocate enrolled with Bar Council of Delhi. I graduated in the year 2017 from University School of Law and Legal studies, Guru Gobind Singh Indraprastha University, which has been established by the Government of NCT of Delhi and the same is situated in Sector-16 C, Dwarka, New Delhi-110075 
       
ETHICAL BACKGROUND

Father’s Name:       Mr. Vinod Kumar Jha
Mother’s Name:     Mrs. Poonam Jha
Date of Birth:         01st  November, 1994     
Language known:  English, Hindi
Nationality:            Indian

DECLARATION

 I hereby declare that the particulars furnished above are true to the best of my knowledge and belief.
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